’ l‘ricu of Papér

- iSINGH : Will the Minister of INDUS-
“TRIAL DEVELOPMENT be ‘pleased to
-state'*

' (a) whether the paper industry has
again demanded an upward revision of the
prices of paper and there is complete
_stagnation and near paper famine in the
coumx"y as a result thereof;

(b) if so, the action taken by Govern-
ment 1o stave off the industry’s attempt at
creating an artificial paper famine asa
retaliation ‘measure against Government's
refusal to accede to their demand for a
price risc; and

(¢) how and by what time this paper
shortage would be removed ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE.
LOPMENT (SHRI GHANSHYAM OZA):
(a) No, Sir. Some paper mills in West
Bengal owing to the special eircumstances
prevailing thcre have, however, represen-
ted their case for an increase. There is
somc shortage of paper ‘in the country
which is not on account of the above
mentioned demand for rise in paper prices
but due to the gap between the overall
production and thc demand for paper in
the country. '

(b) Govm;ment' have set up an Ad-
hoc - Committee on the Paper Industry
which keeps constant watch and takes
appropriate aetlon on the producuon and
Prices. of paper and also’ neea to the equi-
table - distribution of. paper amongst . the
vanous consumer sectors. o

(o} ‘All out el!'oru ‘dfe: bcmz made to
_increue pnper production “through- - &
“Cragh . P
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ume’ ‘n‘hdnﬂoby iberal sl from Telovinton, viewers that ever,

'(MKA) erlm dnsm: 66 '

hounsmg for creaﬁon of additwna! oapcg 5
city in : the’ e:ustmg miusasweliasm-
blishment of new paper mitls i in -the pﬂ\mc

"and in the public sectors. A Public’ Sector -
Corporation has been set up with this: end o

in view. It is expocted that the supply

position of paper will gradually, improvc'
due to these measures,

Death of a Mcchanic at high-powered. - -
Trausmitter site at Khampur, Delbi - -
2337. SHRI JAGDISH CHANDRA ' .
DIXIT : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state : o
(a) whether any Committee 'has'be?n v
sct up by Government to probe info the
sudden death of a Mechanic at the htgh
powered transmitter site at Khampur,
Delhi due to alleged negligence of some
Engineers; o

{b) if so, its constitution and terms of
reference: and

(¢c) the time by which it is hkely to
submit its report to Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATIGN AND
BROADCASTING (SHRIMATI NAN.
DINI SATPATHY) (a): Yes, Sir. _ o

(b) and'(c). A copy of the Govérn-
ment’s Resolution containing the compo-
sition of the Committes, its terms of.
reference and the time likely tobetqkeq
by it in submitting its report is laid. on
the Table of the House. [Placed in Library. o
See No. LT—1191/71]} ‘

Commlmoning of Ncw T. v Tﬂm‘ h =
New Delhi A .'f :

2338. SHRI JAGDISH CHANDRA .~

DIXIT : Will the Minister of INFORMA="

TION AND BROADCAST!NG be pw L
to state :

-{a) whatherﬂmc ‘are’ persfmm mm- -




not that clear and shadqws and lines are
v bnms formad in Tclev ision plctures as also
]failnm of tetecasting is tnkmz place very

- (b) ‘whether our Ensineers_are not able
0 remove these defects in telecasting;

(c)' if so, whether any help from the
" German suppliers of the transmitter has
" betrt sought by Government ; and

".{d) if mot. the reasons therefor and
. .other- steps contempliated to rectify the
-+ defects?

+ . THE MINISTER OF STATE IN THE
 'MINISTRY OF INFORMATION AND
_BROADCASTING (SHRIMATI NANDIN]

~ SATPATHY): (a) There were complaints
of ‘unsatisfactory reception in the initial
stages from certain parts of the city.
There was no defect in transmission but
- some adjustment of TV sets were found to

' 'be . necessary. Owners of TV sets were
~advised to take steps accordingly. There
are no.complaints at present.

(b) Does not arise. . 4
{c) No, Sir.
“{d) Does not arise.

. “Increase in Age Limit for 1.A.S. and
P Allled Examinations

2339, SHRI RAMACHANDRAN
' KADANNAPPALLI : Will the PRIME
. MINISTER be pleased to state:

" {a) whether the Union Public Bervice
“Commission and the Administrative Re-
forms. Commission have recommended to

- increase,the age limit for . A. S, and allied

exunmations: '

" (b) if 50, what ace their recommen(u.

m«: uwmtchinu on m‘ the new Te!e-
- vision Tower in_Delhl, the pictures are -

" THE mms*rm .vwsm'ra..

" MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
'NEL (SHRI RAM NIWAS MIRI?HA)

(&) to (c). The Administrative Reforms
Commission in its Report on, Pcrsonnel
Administration has recommended that the
upper age limit for entrance . to the compe-
titive examinations may be raised to 26.
This recommendation relates to the IAS
etc. examinations conducied by Union -
Public Service Commission and is under
consideration of the Government,

The Union Public Service Commission
has not made any recommendation in this
regard.

Crushing of Cetton Seed

2341, SHRI DHARAMRAO AFZAL-

PURKAR : Wili the Minister of INDUS-

TRIAL DEVELOPMENT be pleased to
state :

(a) the State-wise quantity of cotton
seed crushed for extraction of cotton-seed
oil; and

(b) the steps proposed to be taken by »
Government to increase the quantity of
cotton-seed crushing ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI GHANSHYAM OZA):
(a):

Siate Quantity of cotsonseed
crushed during 1970
hy the Units borne on
the lie  of DGTD

Uakhs of tonnes) -
1. 'Andhra Pradesh 0.4
2. Gujarat : .07
3. Haryana - _ 014
4. Madhya Pradesh . 024
3. Maharashtra - L.76
. 6. Mysore . . 047
7.

ToiNegs 0w






